13787 Re: situation on VAISAKHA 17, 1887 (SAKA)

12:29 hrs.

PAPER LAID ON THE TABLE
ANNUAL REPORT OF THE SALAR JUNG
Museum BoARD

The Deputy Minister in the Minis-
try of Industry and Supply (Shri
Bibudhenda Misra): Sir, on behalf
of Shri Hajarnavis, I beg to lay on the
Table a copy of Annual Report of the
Salar Jung Museum Board, Hydera-
bad, for the year 1963-64. [Placed in
Library. See No. LT-4367/65].

12.31 hrs.

RE: SITUATION ON KUTCH
BORDER

Some hon. Members rose—
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Shri Vasudevan Nair (Ambala-

. phuza): May I seek a clarification?

Mr. Speaker: No; no new
ment has been made.

state-
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Shri Vasudevan Nair: Some propo-
sals have appeared in the newspapers.

Mr. Speaker: He has said what his
stand is. I am not concerned with
what the papers say. (Interruption).
This House must take for the present
what the Government says....(In-
terruption).

Shri S. M. Banerjee (Kanpur):
Kindly hear me for a minute.

Shrimati Renu Chakravartty (Bar-
rackpore): The point is not about
anything which the Prime Minister
has said. The other day he said that
he could not divulge the cease-fire
proposals made by the United King-
dom. We find all the proposals have
come out in the newspapers. He
could not inform Parliament. He
could have easily said, “We have not
accepted them but these are the pro-
posals”. He could not do that for
whatever the reason may be. But it
seems {he papers have got it and
have published their own thing.
Either it has leaked out from the Gov-
ernment departments or the Secre-
taries or from the United Kingdom.
That is why Parliament fecls agitated
that these things should be placed
formally before Parliament making it
clear that we have not accepted it
rather than come in a roundabout way
where the press actually use these in
order to build up public opinion.
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“Although the House may find
it a little difficult, as I do, to
understand or explain the differ-
ence between a decision not to fire
and an actual cease-fire—I think
that we may call this a de facto
cease-fire—we are less concerned®
with semantics than with the fact
that, as things appear to us today,



